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199 in Gazette of India daled
the 2nd May, 1970.

(ii) The Naval Ceremonial, Condi-
tions of Service and Miscel-
laneous (Amendment) Regula-
tions, 1970, published in Noti-
fication No. S.R. 0. 201 in
Gazette of India dated the 2nd
May, 1970.

The Naval Ceremonial, Condi-
tions of Service and Miscella-
neons (Fifth Amendment) Reg-
ulaticns 1970, published in MNoti-
fication No.S.R.0.209 in Gazette
of India dated the 9th May,1970.

(i)

(iv) The Naval Ceremonial, Condi-
tions of Service and Miscella-
peous (Forth  Amendment)
Regulations, 1970 published in
Motification No. S.R.0O, 229 in
Gazette of lndia dated the 16th
May, 1970,

(v) The Navy Leave Regulations,
1970, published in Motification
No. S. R. 0. 285 in Gazette of
India dated the 27th June, 1970,

(vi) The MNaval Ceremonial, Condi-
tions of Service and Miscella-
neous  (Sixth  Amendment)
Regulations, 1970, published in
Notification No. S.R. Q. 329
in Gazette of India dated the
18th July, 1970.

(vii) The Naval Ceremonial, Condi-
tions of Service and Miscella-
neous (Seventh Amendment)
Regulations 1970, published in
Notification No. S. R. O, 330
in Gaz:tte of Indian dated ihe

25th  July, 1970, [Placed in
Libra-y. Sce. No, LT—
3692/70]

1 beg to relay on the Table a copy
each of the following Notifications (Hindi
and English versions) under section 185 of
the Navy Act, 1957 :—

SRAVANA 7, 1892 (SAKA)

Papers Laid 242

(i) The Naval Ceiemonial, Condi-
tions of Service and Miscella-
ncous  (Second Amendment)
Regulations, 1969, published in
Notification No. §. R. 0. 309
in Gazette of India dated the
Ist November, 1969.

(i) The Naval Ceremonial, Condi-
tions of Service and Miscella-
neous  (Third Amendment)
Regulations, 1970, published in
Notification No. 5. R. O, 1E
in Gazette of India dated the
21st February, 1970,

(iii) The Navy (Discipline and
Miscellaneous Provisions) Frst
Amendment Regulations, 1970
Published in Notification No.
S.R.0. 126 in Gazette of India
dated the 28th February, 1970,
[Placed in Library See. No, L.T.
—3339/70]

ANNUAL REPORT OF THE PERMANENT
INDUS COMMISSION

fear§ o fewa e §  Swwn
(s feg'sac wem) : weawr wgiew, &
eI oy wr@m ¥ 31 w19, 1970 W
AT gU Ay & arfuw fadew w1 o
gfa avr-qze g T@ar o [vareg &
w frgr mar 1 eq s LT—

3693/70]

ANYUAL REPORT ETC. OF THE BHARAT
EARTH MOVERS LTD.

THE MINISTER OF STATE (DEFNCE
PRODUCTION) IN THE MINISTRY OF
DEFENCE (SHRI P. C. SETHI) : I beg to
lay on the Table a copy of the Annual
Report (Hindi and English verions) of the
Bhbarat Farth Movers Limited, Bapgalore,
the year 1968-69 along with the Audited
Accounts and the comments of the comp-
troller and Auditor General thereon, under



